| TEM NO. 105 COURT NO. 4 SECTION || A
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQO(s). 211 OF 2001
STATE OF HARYANA Appel I ant (s)
VERSUS
MAI RAM Respondent ( s)
(Wth office report )
Dat e: 08/ 04/2008 This Appeal was called on for hearing today.
CORAM :
HON BLE Dr. JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE MR JUSTI CE AFTAB ALAM
For Appellant(s) M's. Naresh Bakshi, Adv.
M. T. V. Geor ge, Adv.
For Respondent (s) M. Rishi Ml hotra, Adv.
M. Prem Mal hotra, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st tonorrow, 09.04.2008.

( PAVAN KUVAR) (VI JAY AGGARVAL)
COURT MASTER COURT MASTER



